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Mining College in Mysore

1628, Shri Linga Reddy: Will the
Minister of Education be pleased to
state:

(a) whether the Government of
Mysore had proposed the establish-
ment of a College of Technology for
teaching Mining and Metallurgy in
Kolar Gold Field area or at Bhadra-
vathi; and

(b) if so, the action taken by the
Central Government thereon?

The Minister of Education (Shri

M. C. Chagla): (a) Yes, Sir.

(b) The Govt, of Mysore was in-
formed that the Scheme had to  be
considered in the light of the recom-
mendations of the Central Working
Group on Technical Education for
the Fourth Five Year Plan. The
Working Group has not yet finalised
its report.

Girls' Education in Punjab

1629, Shri Dalji{ Singh: Will the
Minister of Education be pleased to
stale the expenditure incurred by the
Central Government on girls' educa-
tion in the Punjab Stute during the
Third Plan period so far?

The Deputy Minister in the Minis-
try of Education (Shri Bhakt Dar-
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shan): The expenditure incurred on
special schemes relating to  girls’
education in Punjab State upto 1964-
65 was Rs. 7-80 lakhs. Over and above
this, a certain portion of amounts
spent on General Education has also
been spent on the education of girls
and women but separate account of
this is not available.

A prant of Rs. 35,000 has also been
sanctioned to voluntary educational
organisutions in the State during the
Third Plan so far,

Cases pending in Punjab High Court

1630. Shri Daljit Singh: Will the
Minister of Home Affairs be pleased
to state the number of cases pending
in the Punjab High Court at Chandi-
garh as on the 1st October, 19657

The Minister of State in the Minis-
try of Home Affairs and Minister of
Defence Supplies In the Ministry of
Defence (Shri Hathi): The total
number of cases pending in the
Punjab High Court on the 1lst Octo-
ber, 1965 was 25397 (16965 at Chandi-
garh and 8432 at Delhi),

Primary School Bulldings in Punjab

1631. Shri Daljit Singh: Will the
Minister of Education be pleased to
state the amount of loan or subsidy
granted to the Punjab Government
for the  construction of Primary
School buildings during 1964-65 and
1865-66 so far?

The Depuly Minister in the Minils-
try of Education (Shrimati Sounda-
ram Ramachandran): As there was
no development scheme of such Cen-
tral assistance dluring 10964-65 and
1965-66, no loan or subsidy has been
granted by the Centre to Punjab
during these years.

Economie Utilisatlon of Slack Coal

and Coke Breeze

1632, Shrl S. C. Samanta:
Shri Subodh Hansda:
Shri M. L, Dwivedi:
Will the Minister of Education be
pleased to state:
(a) whether the Central Fuel Re-
search Institute has completed itr





